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negotiations for the starting of a second
iron and steel plant are in progress.
May we have any further information?

Sner K. C. REDDY: We are plan-
ning the seiting up of a second steel
plant. No negotiations have started.

Surr S. N. MAZUMDAR: May 1
know whether it is proposed to under-
take 1n this new plant the manufac-
ture of boiler plates more than six
feet in width and also of main slab
frames of standard size?

Sur:t K. C. REDDY: It is too big
a question and I should like to have
notice to answer it.

Surr S. N. MAZUMDAR: Has not
any suggestion in this matter been
submitted to the Govcrnment by some
engineers engaged in the Chittaranjan
Locomotive Works?

Surr K. C. REDDYV:
formation.

I have no in-

PASSPORTS ISSUED FOR TRAVEL ABROAD

*268. Surt E. K. IMBICHIBAVA:
Will the PrimMe MINISTER be pleased
to state:

{a) how many persons were grant-
ed passports during the last six
menths by Government  for travel
abroad;

(b) the number
each State;

of persons from

(¢) how many Members of Parlia-
ment are included in this;

(d) how many applications for

passports were rejected; and

(e) how many Members of Parlia-
ment were denied passports for
travel abroad and why?

Tue PRIME MINISTER anp MINIS-
TER ror EXTERNAL AFFAIRS anD
DEFENCE (Surr JAWAHARLAL NEHRU):
(a), (k) and (d). The required infor-
mation is being collected and will be
1aid on the Table of the House when
ready.
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(c) and (e). As no separate record
is kept! of passport applications receiv-
ed from Members of Farliament, it is
not possible to furnish this informa-
tion.

Surr C. G. K. REDDY: When an
application is made by a Member of
Parliament surely the Government
does come to know and when it is
rejected there must be very special
reasons. Government ought to have
the information as to in which cases
and when and for what reasons such
applications have been rejected.
May I know the position, Sir?

Surt  JAWAHARLAIL NEHRU:
There are 28 passport issuing autho-
rities in India, apart from every
foreign embassy issuing it. Of course,
I can trace the fact by enquiry in re-
gard to this number but no records
are kept of Members of Parliament
as such and each individual case will
have 10 be traced. Possibly in regard
to one or two cases one may easily
find out the number and remember it.
If the House wants to know the exact
figures 1 could not possibly give it
without! elaborate enquiries.

SHr1 C. G. K. REDDY: The infor-
mation that I want is whether the
State Governments have complete dis-
cretion in the matter of issuing pass-
ports to Members of Parliament or
whether they ask for advice or direc-
tion from the Central Government in
case they propose to reject any ap-
plication.

Surt JAWAHARLAL  NEHRU:
No. The final authority rests with the
Government of India. but normally the
Government of India accept the State
Government’s advice or recommenda-
tions in the matter, or, to put it differ-
ently, the State Government normally
functions except when the Government
of India overrules them and asks them
to function otherwise.

Pror. G. RANGA: May I take it
then. Sir, that in very extraordinary
circumstances a State Government or
the Unijon Government refuses to give
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a passport to a Member of Parliament [
and if and when a State Government
wishes to refuse to give a passport tc |
a Member of Parliament, will a speci- |
fic statement be sent up to the Gov-
ernment of India for their {inal answer?

Yes, naturally. 1 do not quite under-

\
|
Suri JAWAHARLAL NEHRU: \
stand the last part of the question. :

Pror.” G. RANGA: Will  a
State Governmemnt have the final !
authonity to decide whether or

not to give a passport to a Member

of Parliament? Then it would become !
very unfortunate indeed for a Member |
of Parliament to be at the mercy of '
the State Government. 5

SHRI JAWAHARLAL NEHRU:
The State Government cannet he the |
final authority because the Govern-
ment of India can issue the passports
straight off, but these things are nor- 1
mally done in a co-operative way |
by the State Governments and nor- |
mally the Government of India will
accept their views in the matter.

Dr. P. C. MITRA: May I knew J
whether ‘abroad’ includes Jammu and |
Kashmir?

Surt  JAWAHARLAL  NEHRU:

No.

Sur1 B. RATH: Is it a fact that
only very recently two Members of
this House have been refused pass-
ports; and, if so, why?

SHRI JAWAHARLAL NEHRU:
I know of one ceriainly but I do not
know whether it was one or two. It
is not merely a question of, say, refu-
sing passports ‘in the air’ but the parti-
cular purpose for which they are asked
for makes a difference too.

SHrR1 O. SOBHANI: In case, Sir,
a State Government refuses to give a
passport to a Member of Parliament
is it open to him to appeal to the Guv-
ernment of Indta?

Surr  JAWAHARLAL  NEHRU:

Yes.
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Surt K. C. GEORGE: The Prime
Minister said “that depends upon the
purpose for which the passport is ap-
plied for”. May I know whether pass-
ports are allowed for study tours?

Surt  JAWAHARLAL NEHRU:
If it is a desirable purpose 1t shoula
be encouraged.

SHRI K. C. GEORGE:- May I know
then why Shri Imbichibava was deni-
ed a passport when the purpose of
his tour was to study abroad?

MRr. CHAIRMAN: Mr. Imbichihava’s
application for a passport abroad was
rejected and he says that it was in-
tended for siudy, perhaps, your inten-
tion was that he should qualify him-

self better in a foreign language.
(Laughter.)
Suri  JAWAHARLAL  NEHRU:

I have not got the reasons why that
par.icular passport was rejected and
so I cannot answer that question. I
can find out the reasons for it and
what the gentleman asking for the
passport had said and what the State
Government had said.

Sur1 V. K. DHAGE: What are the
purposes which the Government of
India do not consider as desirable?

SHRI JAWAHARLAL, NEHRU:
I may say that normally of course pass-
ports are issued. The Government of
India consider the purpose undesir-
able when they know definitely that
the person wanting to go abroad will
make anti-national propaganda torun
down his own country in a foreign
country. That is number one. The
second is that a person, if he is a
visitor, can go. But there has been
a tendency for a considerable number
of people to go at other people’s ex-
pense, at foreign expense.. ..

surr C. G. K. REDDY: At other
couniries’ expense.
Surr JAWAHARLAL  NEHRU:

Yes, at other countries’ expense. We
have no objection to that happening
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in individual cases; they might have
been mmvited But when it happens
on a mass scale, there seems to be
something wrong and undignified for
a country to encourage a thing like
that.

Sur:r K C. GEORGE. How could
the passport authorities know that a
particular person applying for a pass-
port will be going at the expense of
other countries?

Surt JAWAHARLAL NEHRU:
The Government does know. The par-
ticular person states it.

MRr. CHAIRMAN: He offers the in-
formation himself.

Surr JAWAHARLAL NEHRU:
When the particular person is one of
a mass of particular persons and they
admit, there 1s no doubt about it

SHrr K. C GEORGE-: The applica-
fions are always 1ndividual applica-
tions, I suppose?

Surt  JAWAHARLAL  NEHRU:
They ought to be, but they have come
to us sometimes en masse, 40 to 50 at
a time 1n a long hist

Surt R P N SINHA Is there any
difficulty for the Government of India
1ssuing passports for those hon Mem-
bers tn go abioad to study anti-social
activities?

(No reply)

PRODUCTION IN PAPER FACTORY

+*369 SHRIMATI SHOILA BALA DAS
“Will the Mimster for COMMERCE AN\D
INDUSTRY be pleased to state whether

the paper factory mentioned in the
Journal of Industry and Trade, May
1953 (page 606) has gone mnto pro-

duction?

Tur MINISTER ror COMMERCE
aANp INDUSTRY (Sarr T T. KRISHNA-
MACHARI) Yes. Sir The vaver factory
in question, namely, Ballarpur Paper
and Strawboard Mills, has started
1rial production from June 1953 It is
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expected to go into full production by
the end of this year.

SHrRiMATI SHOILA BALA DAS:
What i1s the cost of this factory, Sir?

Ssrt T T KRISHNAMACHARI:
The cost of the project, as revised by
the Government, 1s estimated to be
about Rs 232 lakhs.

SHriMATI SHOILA BALA DAS:
What is the annual output, Sir?

Sirr T T. KRISHNAMACHARI.
Its capacsty 1s 8.000 tons

SHRI S MAHANTY Is this paper

mill an entirely State-owned con-
cern?
Surt T T KRISHNAMACHARI:

No. 1t 18 not

SHr1 S MAHANTY Who are the
partners who have promoted this in-
dustry”?

Surt T T. KRISHNAMACHARI
It 1 a ccmpany, Sir The Madhya
Pradesh State owns a certain propor-
tion of the shares and the public have
subscribed the balance Originally the
Madhya Pradesh Government owned
about Rs 40 lakhs worth of shares
and Rs 70 lakhs were subscribed.
Now I think the managing agents have
purchased tnitiallv Rs 10 lakhs wo-th
of shares from the Madhya Pradesh
Government
this

Surr S MAHANTY Does

refer to the NEPA Mills?

Surt T T KRISHNAMACHARI-
This refers to the Ballarpur Paper
Factory The two factories are dis-
tinct

Siurr S MAHANTY May I know
when this mill was first started?

Sirr T T KRISHNAMACHARI:
I am afraid Sir, 1t is rather difficuit
for me now to give the exact date
when the project was mooted



